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(iii) NEED FOR EFFECTIVE MEASURES TO 
CHECK THE SOIL EROSION CAUSED 
BY BURl GANDAK RIVER IN WEST 
CHAMPARAN DISTRICT OF BIHAR. 
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(iv) REpORTED CANCELLATION OF PAS-

SENGER TRAINS IN KERALA DUE TO 
SHORTAGE OF COAL. 

SHRI GEORGE JOSEPH MUNDA-
CKAL (Muvattupuzha): Every now 
and then there is cancellation of pas-
senger trains in Kerala due to short-
tage of coal. From last Sunday on-
wards a number of trains have been 
cancelled. Kerala Sotatc is far away 
frotrt the coal area. Instead of electri· .. 
fying the railway lines Or supplying 
diesel engines, Railway Department is 
supplying old condemned steam en-
gines to Kerala. For the old steam 
engines, adequate quantity of coal is 
also not supplied. Kerala is the only 
State having surplus electricity and 
selling the energy to other States. For 
a permanent remedy, please electrify 
the railway lines. I request the Gov-
rnment of India to supply coal im-
Inediately or send diesel engines as an 
alternative arrangement and restore 
the cancelled trains in Kerala at the 
earliest. For the 01' steam engines, 
adequate quantity of coal is not also 
supplied. Kerala is the only state 
having surplus electricity and selling 
the energy to other States. For a 
permanent remedy. please electrify 

the railway lines. I request the 
Government of India to supply coal 
immediately or send diesel engines, 
as an alternative arrangement and 
restore the cancelled trains in Kerala 
at the earliest. 

(v) NEED TO PREVENT GOOD BREED CAT-
TLE OF RAJASTHAN BEING TAKEN 
TO BOMBAY FOR SLAUGHTER. 
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(vi) REPORTED CONSTANT SHUT DOWN 
OF KOTA ATOMIC POWER PLAN,]'. 

SHRI NAWAL KISHORE SHARMA 
(Dausa): The Rajasthan Atomic power 
plant near Kota had again gone 
out of generation in the first week 
of July 1980. Earlier also it had gone 
out of generation several times. The 
present fault in the plant has re-
sulted in the reduction of the total 
availability of power to the State by 
about 80 lakh units per day. There 
is lJeed to constitute a high power 
committee to go into the causes ot 
the failure of the plant very frequen-
tly_ I request the hon. Minister of 
Energy to make a statement on the 
breakdown in the Rajasthan AtomiC' 
Power Plant and also inform us of 
the steps taken or proposed to be 
taken to ensure that the plant does 
not go out of generation again and 
again. 

(vii) ALL-WEATHER SlfiP PLYING BEr-
WEEN LAKSHADWEEP AND MAIN-
LAND BEING HELD uP AT COCHIN 
PORT. 

SHHI p. M. SAYEF.D (Lakshad· 
weep): I seek your permlsmon 1.0 
draw the lmmediate .attention of ~e 
government to a matter of uriE'nt 


